
361 Written AnS'Wer, MARCH 28, 1968 Written Answers 

(,b) if so, the steps which Govern-
ment have taken in this regard; and 

(c) whether Government propose to 
amend the law to provide for deter-
rent punishment to the offenders? 

THE MINISTER OF STATE IN THE 
DEPARTMENTs OF PARLIAMENT-
ARY AFFAIRS AND COMMUNICA-
TIONS (SHRI 1. K. GUJRAL): (a) 
Yes, Sir. 

(b) and (c). (i) Departmental 
ofllcers have been directed to intensify 
liaison with the concerned Police 
authorities. 

(ii) The Chief Minister of the state 
has been addressed to direct the I.G. 
Police to take steps to prevent copper 
thefts. 

(iii) The telegraph wires (Unlaw-
ful Possession) Act 1950 is proposed to 
be amended to provide more severe 
punishment to the ulprits. 

(iv) At places, copper wire is being 
replaced by copper-coated steel wire. 

Supply of Sugar to States 

-924. SHRI HIMATSINGKA: Will 
the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) the demand for sugar from the 
centre by the different States during 
January and February, 1968 and the 
quantity of sugar allotted to each 
State; 

(b) the reasons for the shortage of 
sugar in the country and whether 
sugar production during the current 
season has so far been lower than in 
the corresponding periOd last year; 
and 

(c) if not, what is the comparative 
increase in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI 

ANNASAHIB SHINDE): (a) A state-
ment giving the requ!Ted information 
is placed on the Table of the Sabha. 
[Placed in Library. See No. LT-643! 
68]. 

(b) The shortage of sugar in the 
country is due to fall in production 
of sugar during 1966-67 and 1967-68 
as compared with 1965-66. The pro-
duction of sugar during the current 
season uP to 15th March, 1968 has 
been 19.43 lakh tonnes as against 
18.78 lakh tonnes up to the corres-
pondin, date last )'ear. 

(c). About 65,000 tonnes. 
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